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(b) if so, the results thereof; and 

(c) the steps which are being taJcen to 
improve the working of the CorPoration 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRl K.. C. 
PANT) : (a) Three senior officers of the 
Gov~rnment are on the Board of Directors 
of the CorPoration. In addition, Gov~rn
ment is also in constant toucb witb tbe 
Corporation's working and it has not beeR 
considered necessary to undertake any 
special review of tbe Corporation's working. 

(b) and (c). Do not arise. 

HOUSB Sl11!S JIOIl LANDLESS AORICULTURAL 
WOIIXERS 

·239. SHRI RABI RAY : Will the Minis-
\« of WORKS, HOUSING AND SUP-
PLY be pleased to state : 

(a) when the scheme for providing house 
.ites for landless agricultural workers was 
taken up; 

(b) the progress so far made in = this re-
gard; 

(c) whether Government propose to tackle 
this problem on a priority basis; and 

(d) if so, the steps which Government 
propose to take in this connection ? 

THE MINISTER OF,iWORKS, HOUS-
ING AND SUPPLY (SHRl JAGANATH 
RAO) : (a) This progr~ was introduced 
under the Village Housing Projects Scheme 
in September, 1962. 

(b) At present only 41States are imple-
menting this programme. UptoJoecem: 
ber, 1966, the number of bouse-sites deve-
loped and allotted was 68 in Gujarat, 60 in 
K.erala and 100 in Mysore. while approxi-
mately 10 acres of land had bern acquired in 
Bihar for the purpose. 

(c) and (d). Considering the programme 
as a social measure of vital importance to 
the Villap Community, the Estimates Com-
mitlc!o of the Fourth Lok Sabha in their 
Third Report (1967-68) recommended that 
this proJllUlllllC should be made into a sepa-
rate Scheme. The recommendation has 
been referred to the Plaaning Commission. 
Besides, during the discussions on the Vii-
Jue Housing Projects Scheme at the Con-
fcrence of Ministers of Housing, Urban 
Development and ToWll PIanniDg held ear-

lier this month at Madras, the need to 
implement this programme on a priority 
basis Was impressed upon the State Govern-
ments. 

RAlASTHAN CANAL PROJECT 

·240. SHRI AMRIT NAHATA: 
SHRI PRAKASH VlRSHASTRI : 
SHRI SHIV KUMAR SHASTlU: 
DR.. SURYA PRAKASH PURl : 
SHRI RAM A VTAR SHARMA: 
SHRI RAMJI RAM: 
SHRl RAGHUVIR SINGH 

SHASTRI : 

Will the Minister of IRRIGATION 
AND POWER be plea,ed to state : 

(a) the stages in which the Rajasthan 
Canal project will be completed; 

(b) the stages which have already Iocen 
completed; 

(c) When the whole project will be 
completed; 

(d) whether joining of the' Rajasthan 
Canal with Luni River has been contem-
plated; and 

(e) if not, the reasons therefor 1 

THE MINISTER OF IRRIGAnON 
AND POWER (DR. K. L. RAO): (a) 
The Rajasthan Canal Project is proposod 
to be. completed in two stages. Slagle I 
compnses the construction of the entire 
length of the Rajasthall Feeder (98 miles in 
PwUab, 13 miles in Haryana and 23 miles 
in Rajasthan) and Rajasthan Canal upto 
mile 121 ·8 with its entire distribution sys-
tem. Stage II comprises the COnstruction 
of the remaining work upto mile 292 ot the 
Rajasthan Canal with its entire di.'lribution 
system. 

(b) The works on Stage I are in progress. 
The up-to-date progress of the works is 
as under:-

(1) The Rajasthan Feeder is complete. 

(2) Tbe Rajastban Main i Canal is 
complete upto mile 48 ,6. Au 
important distribution systems upto 
this mileage are also complete ex-
cept for a part of the distribution 
systems of Suratgarh and .Aaup-
garb Branches on which work is in 
progress. 
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(3) The work is also in progress in 
portions of the Main Canal from 
mile 48 ·6 to 82. It is likely that aU 
works including lift canal upto 
mile 50 will bo com"leted first be-
foro proceeding furtber on main 
canal. 

(£) Depending on the availability of 
funds, the whole project is expected to be 
completed by 1977-78. 

tel) and (e). The joining of Rajasthan Canal 
with Luni River was contemplated in context 
of providing navigation facilities in Rajas-
than Canal but the proposal was dropped 
as it was very expensive. 

SocLu. WELFAIlE SCHBloIES iN ANDJIRA 
I'RADESH 

1432. SHRl V. NARASIMHA RAO: 
Will the Minister of SOCIAL WELFARE 
be pleased to state : 

(a) the amount proposed to he spent on 
social welfare of the Scheduled Tribes in 
Andhra Pradesh during 1967-68; and 

(b) the details of amount spent in plains 
and Agency areas ? 

THE MINISTER OF SlATE IN THE 
DBPARTMENT OF SOCIAL WELFARE 
(SJDUMATI PHULRENU GUHA): 
(a) Rs. 47 -65 Iakhs. 

(b) The Plans are prepared for the State 
as a whole and not separately for plains and 
A&eDOJ areas. 
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1mBRAUlIAl10N OF CamIT PoUCY BY 
RIIsEIlVE BANE OF INDIA 

1435. SHRI S. R. DAMANI: Will the 
tbe Minister of FINANCE be pleased to 
state: 

(a) the additional funds advanced to 
different sectors of Industries as a result of 
Iiberalisation of credit facilities by tbe 
Reserve Bank of India; 

(b) whether any proposals have been 
received by the Industrial Development 
Bank of India for financing construction 
projects executed by the Indian firms 
abroad; and 

(c) if so, details thereof? 

THB DEPUTY PRIMB MINISTER 
AND MINISTER OF FINANCE (SHRI 
M()RARJI DESAI): (a) The limits sanc-
tioned by the Reserve Bank of India to 
scheduled banks for adavances to different 
industries etc., upto tbe middle of Novem-
ber-(i) far refinancingtbcir packing credit 
advances, (ii) under the Bill Market Scherr., 
and (iii) in respect of eXport bills drawn in 
Indian rupees and foreigu currencies were 




